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(d) Does not arise. 

(e) and (f). Yes. Orderlies are de-
ployed at the residence of RaUway 
Protection ForcelRailway Protection 
Special Force Oftlcers as per scale en-
titled· tor Gazetted ()1ficers of Rall-
way. Protection Force. 

.,(1) Yes. The car is being utilised by 
Inspector Genet-aI/Railway Protection 
. Force, Deputy Inspector General/ 
Railway Protection Special Force and 
<other Officers in accordance with the 
·extant instructions in the regard for 
otftcial duties. 

(h) Yes. 
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Conversion of . Samastipur-Ruaul 
line 

2331. SHRI DAYA RAM SHAKYA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that survey 
fO'r converting Samastip.ul"- Raxaul, 
Lucknow-Kanpur, Sitapur-Budauel 
and Mau-Shahganj line into broad 
guage has also since been  completed; 
and 

(b). if so, the time by which conver .. 
&ion work is likely to start? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
'11HE DEPARTMJtNT OF PARLIA-
MENTARY AFFAIRS (SHlU MAL. 
LIKARJUN): (a) Yes. 

1. Samastipur-Baxaul. 

A preliminary engfneering-cum-tra-
me survey tor conversion trom MG to 
BG of the section from Samaatipur to 
Baxaul both via Muzaftarpur and ,,14 
Darbhanga has already been conduc-
ted. As a result the Samastipur-
Muzatrarpur section has already' beeD 
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cODverted to JIG. An· qmeerinJ-cum-
trafl\c reappraitial for convemon of 
Mujaffarpu'r-Raxaul-Bacaha Me} sec-

tion "ia Sagauli is in progress. A ftnal 
decision of takin, up the conversion 
will be taken after the project report 
is received and evaluated in the 
Board's Office, subject to clearance by 
the Planning Commission and avail-
_ ability of resources. 

2. Lucknow-Kanpur 

An engineering-cum-traffic survey 
was undertaken by N .E. Railway for 
lifting of MG faciUties on Kanpur-
Lucknow-Barabanki section. The possi .. 
bility of replacing the metre ~ by 
broad gauge in course of the survey 
was also investigated. As a result ~f 
tbis survey the conversion of metre 
guage Une between Barabanki-Malhaur 
alongwith construction of an additio'lai 
broad gauge line between Malhaur and 
Lucknow as part of Barabanki-
Samastipur guage conversion scheme 
has already been approved and the 
work is in progress. 

As regards lifting of metre gauge 
facilities in the Lucknow-Kanpur sec-
tion and or its replacement by broad 
gauge, it has been decided to defer the 
conversion due to serious constnint of 
financial resources and very heavy ex-
penditure required to complete the 
works already in progress. 

3. Sitapur-Burhwal 

An engineering-cUM-traffic survery 
for the conversion of the section has 
already been completed. The railway 
has been asked to investigate certain 
alternative proposals as also to revise 
the financial implications taking into 
account the movement of through goods 
traffic from Punjab and Haryana right 
upto N. F. Railway. The revised fina-
ncial appraisal of the project as also of 
the route of the alternatives has still 
not ~e  received. A final decision in 
the matter will be taken after careful 
examination of the revised fl.nancial 
appraisal of the' scheme and of the 
altematl'.,... 

'-. 

:,4. MRu-Shaltga:n;. 

The project rePort bas since iJaen ~ 
ceived in tbe Railway Board's Office 
Proposal for conversion of this Une' ha .. 
been sent to the Planning Commission 
fOr approval. This project cou,ld Dot 
be accommodated within the plan 
outlay for "Traffic Facilities" for 
198Q..:--S5. 

Indo-Pak Bel.atlollS 

2332. SHRI JANARDHANA FOO-
J ARY: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state: 

(a) whether Government have initiat-
ed some steps· to promote friendly ties 
with Pakistan; 

(b) if so, whether Pakistan Govern-· 
ment have reciprocated to· our initia-
tive; and 

(c) it so, the details thereof? 

THE MINISTER OF EXTER'NAL AF-
FAIRS (SHRI P. V. NARASIlVlHA 
RAO): (a) Government have taken se-
veral steps since January 1980 to hu-
prove Indo-Pak Relations viz. freql.lent 
high level dialogues. trade and econo-
mic exchanges, cultural and people to 
people contacts. 

(b) and (c). From our side we have 
made it amply clear that we are deter-. 
mined to strengthen and expand the 
process of normalisation of I'elations 
with Pakistan in the spirit of Simla 
Agreement. It is our earnest hope that 
the Government of Pakistan wlll re-
ciprocate and continue the healthy 
trend towards settling differences bila-
terally and in the spirit of mutual ac-
comodation. . 

Better Railway Tracks 

2333. SHRI GHUFRAN AZAM: V'lill 
the Minister of RAIL WAYS be pleased 
to state: 

(a) whether Government propose to 
provide better tracks for the tremen-
dous inerease of loads after Introducing 
so JUany new trains; and 




